
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

IN THE MATTER OF: 

M.A No. 39/2024/EZ 

in 

Original Application No. 144/2023/EZ 

News Item published in Avenue Mail Dated 7th February 2023 titled 
“Jamshedpur: Industrial Wastes adding to Pollution level in River 
Subarnarekha”.                                                                                                                          

AND 

Member Secretary, Jharkhand Pollution Control Board & Ors. 

                                                                                                                   …Respondents  
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1. Additional Affidavit filed by Executive 
Officer, Jugsalai Municipal 
Corporation, Jamshedpur, Jharkhand.  
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CHANDRA GUPTA KAMAL 

Advocate 
Bar Association Room No. 5, 

High Court, Calcutta 
Chamber: 8/1, K.S. Roy Road, 
                Kolkata: 700001. 

                (M)7595831025 
Email: cgkamal.10@gmail.com 
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